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V' avertige of Rs. 27" crbires’

bt the incfcise -was of thé arder of only’

R4 15 crored in ‘the first nitle monthi” of
!ha second year ;

(b) whether the Nationalised banks baye
mnsfemd a total profit of Rs. 3. 70 crores

fof 1970 as compared to Rs. 2.08 crores for’

the period. from July 19 to December 31,
1969 and

{c) if so, the steps Coverament propose
to take to improve the functioning of the
nationalised banks in terms of its opera-
tiona! cast, as well as the productivity' of
the bank staff ?

_ THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN) : (a) Yes,

Sir. They, however, represent the merease’

of outstanding advances (net of recoveries)
to the priority sector.

tb) The aggregate profits of the year
1970 of the 14 nationalised banks transfer-
able 1o Government are Rs. 4.17 crores as
against Rs. 2.33 crores for the period 19th
July 1969 to 3ist December 1969. It may,
however be stated that the aggregale nct
profits of the 14 nationalised banks in the
year 1970, was Rs. 6 90 crores compared to
the profits of Rs. 598 crores of the year
1969.

(c) The question is kept constantly under
review in consultation with the chief execu-
tives of the banks. The Banking Commission
will also examine the question of operational
costs of banks and further necessary action
will be taken in the light of the Com-
missions’ report.

CORRECTION OF ANSWER TO USQ
NQO. 2531 DATED 18-56-1971 RE,
REALISATION OF EXCISE
DUTY AND INCOME-TAX
FROM TEXTILE MILLS
* IN INDORE

THE MINISTER ‘'OF  STATE 'IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) ; In the reply given by me on
'8th June, 1971 to part(d) of the Unsistred
Question NG 2531 by the Hon'ble Member

Shri Phool’ Chand' Vermia, ' it was stated rhat’

the amount. of excise duty outstanding
against cotton’ textile mills in Indore district
(Madhyg Pradesh) up to December, 1970
was Ra 2.5209'5#' .

-Asa mutt oz analysing the break-

up or the mun pmnimnx to_cach factory,

CA)
it is* repbried" that the totlﬂ arrcm were
only'Rs. 1,33, 35”7/- he

3. The correct r q;;“! to mrt (d) of safd
Quéstlou shcoulclr thére be as foﬂom

"(d) The amount of cxcise duty out-
standing - against . these mills. up to
December, 1970 is Rs.  1,35,557/-..
Information regarding the amount of:
income-tax outstanding agiinst ‘these’
mills js being collested, and will be laid
on the table of the Sabha.” . ‘

CORRECTION OF ANSWER TO USQ'
NO. 2002 DATED 11-6-1971 RE.
INCREASE IN FLYING
TRAINING FEES BY
DELHI FLYING
CLUB

THE MINISTER OF STATE IN ’IHE
M!NISTRY OF TOURISM AND CIVIL
AVIATION (DR SAROIJINI MAHISHI) :
Sif, on the 11-6-1971, in reply to part (c) of
Unstarred Question No. 2002 by Shri Pan-
poornanand Painuli regarding increase in’
Flymc Traming Fees by Delhi Flying Club,
Minister of Tourism and Civil Aviation had
stated that irainees who had obiained their
Private Pilot's Licence and had done 150
hours of flying on 31st March, 1970 would
be permitted to avail of subsidised’ flying up .
to the maximum 'limit of 250 hours subject
to the usual conditions. The correct date,
however, is 3ist March, 1971 and not 3ist
March, 1970. This 'was a typographical
error and is very much regretted.

L

12.01 hrs.

CALLING ATTENTION TO MATTER OI
URGENT PUBLIC IMPORTANCE

RePorTED CRASH OF ONE HF-24
AIRCRAFT

SHR1 JYOTIRMOY BOSU (Diamond
Harbour) : Sir. 1 call the attention of the
hon. Minister of Defence to the following
matter of urgent public importance and re-
quest that he moay make a statement there-
on:

“Reéported crash of one HF-24’dir-
- craft' near Bangilore on the 27th Ju!y,
1974.”
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. THE MINISTER OF DEFENCE xsrm.x
~ JAGIIVAN RAM) : 'Mr. Speéaker, Sir,:I

regret to inform the House that an HF-24
Mark 1 afrcraft belonging to the IAF which
was sent to HAL for 200-hours inspection
crashed at a place about 25 kms. from Ban-
galore.on 27-7-1971 while it was being test
flown by Wing Commarider J. K. Mohiah,
an TAF Test Pilot on deputation to HAL.

The aireraft took off . from the HAL air- .

port, Bangalore, at 14-45 hours and contact
with the test pilot was 'ost at 15.04 hours,
The wreckage of the aircraft” was located at
about 18.00 hours. The pilot was killed
in the accident. The cauie of the accident
is not known. A Court of Enquiry has been
ordered.

1 fully share the concern of the House
regatding this accident. The Court of En-
Quiry which has been ordered to investigate
the cause of the accident, would go into the
thoroughly. Government will take such
action as may be found necessary on the re-
sults of the Enquiry.

SHRI JYOTIRMOY BOSU : I do not
wish to start with a preamble. The hon,
Minister may kindly make a note of my
queries. At the developing stage things are
expected to happen but one has to be
very careful. If you are good enough
to give me a reply, 1 shall be obliged.

Was this done with West German col-
laboration and within a year's time to you
expect delivery of the MIG's 7 What will
you do with supersonics when they are avail-
able 7 What is the total expenditure on
this and how many supersonics. HF-24 are
ready at the moment ?

You said you had two crashes before.

What were the findings of the enquiry made
on the last two crashes? What steps were

taken on the basis of those two enquiry re.

poris 7 As a layman, from what has come
out, we could make out that between 2,30
and 3.20, about fifty minutes, I could go to
the extent of 25 kms., little more than that.
After the last two crashes did you enhance
the thrust of the engine ? Did you puta
new engine 7 Were they imported ? What
are the details ? Whut was the thrust
before the first and second crash 7. What
is ‘the unew thrust befors this
‘crash ?

~ About the pilot—may his soul rest in
peace ; we are sorry for him aad for his
fxmﬂr-—whnt was his experience in fying

JUL? 30. Y .

third
" perience of the test pliot are concerned, I do

’ Arrmxc_d.x ' .1!4]

supersonic jets 7. Was: bewectedfu!ly.
per. -his . qualifications and merit, to ﬂy-
supersonic. speed ms. this :ort .of air-_
craft 7 : ‘

* SHRI' JAGJIVAN RAM : Yes, it was
developed in collaboration with 8 Gernsn
team, and after the development, the ser-
vices of the man who was in charge was
terminated in 1967. The House is aware of
the two previous crashes. .

SHRI JYOTIRMOY BOSU: About
MIG's.

SHRI JAGJIVAN RAM : ] cannot give
the information at present about MIG's, 1
do not have it. As to how many HF we
have at present, that information atso 1can-

pot give. The information is not with
me. The House is aware of the previous
crashes,

SHRI JYOTIRMOY BOSU: Total
expenditure so far on development and

design,

SHR1 JAGHMIVAN RAM : 1 have not
got those details. If hon, Member is in-
terested, that can be considered.

I am in-

SHRI JYOTIRMOQY BOSU :
terested.

SHRI JAGIIVAN RAM : The two pre-
vious crashes were of the prototypes, This
is different from them becausc this was a
regular aircraft in our squadron. The engine
in this was not the new rcheat engine, but
it was powered by the normal Orpheus.703
engine, not the reheat version of this
engine.

SHRI JYOTIRMOY BOSU : After the
Iast two crashes, you did not enhance the
engine thrust ? .

. SHRI JAGJIVAN RAM : I have given
the information that 1 have got that it was
powered by the normal md not the reheat
engine.

So far as the ﬂy!n; hours and ex-

not have the details, and I cantot give it,
but 1 pressme that: be was quauned wm: ‘his

flying expetience.



: m‘"” Crash of HRM

: SHR! J‘{OTIRMOY BOSU It is not
acceptable,. . ‘

SHRI JAGJIVAN RAM: If it is wrong,
1 will correct myself, butl presume that
he wgs qualified to be a test pilot in the

IAF and he was on dcpuution with the

HAL.

BHRI JYOTIRMOY BOSU: May 1
make a submission 7 This is a calling atten.
tion which invoives billions of people’s
money and lives. Lives have been lost.
If the hon. Minister comes unprepared with
answers for even sgpecific questions—what
is the background of the pilot, how many
plances have you built, what was the cost
nothing we could get—what is the use of
wasting the time of the House which 1 am
told costs Rs. 10,000 & minute, What is
the point in our coming here? It isa
very pitiable and a very disgraceful condi-
tion.

SHRI JAGJIVAN RAM: 1 may not
give the number, and 1 am sure the
House will co-operate with me that I
should pot disclose tae number that we
have.

SHRI JYOTIRMOY BOSU :
the background of the pilot.
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MR. SPEAKER : Shri Rao Birender
Singh,
SHR1 BIRENDER SINGH RAO

(Mahendragarh) : No question, Sir.

MR, SPEAKER : Thank you.

1212 brs.

RE : CALLING ATTENTION
(Query)
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MR. SPEAKER : When it comes to

me, 1 will - fook info-it,
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